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(d) whether the diamond industry in 
India is suffering due to the monopolistic 
attitude Hindustan Diamond Company 
and reluctance on the part of the Govern-
ment to probe into the irregular activitie 
of the Hindustan Diamond Company? 

THE MIN[ST ·R OF STATE IN THE 
MINISTRY OF COMMERCE AND IN 
THE D EPARTMENT OF SUPPLY 
(SHRI NIHAR RANJAN LASKAR): 
(a) No, Sir. 

(b) The Hindustan Diamond Com-
pany Limited does not buy rough dia-
monds from Sou th Africa. 

(e) Nothing adverse has come to the 
noti e of the Government in regard to the 
or~rations of the (Iindu tan Diamond 
Company Limited which may merit any 
probe. 

(d) The Company is not adopting a 
monopolistic attitude. It has been ren-
dering a u eful service to the small scale 
diamond manufacturers, Its share in the 
country's impart of rough diamonds is 
less than 10%. 
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NationalisaHon of Multinational 
Companies 

5759. SHRI AMAR ROYPRADHAN : 
Will the Minister of FINANCE be pleased 
to slate: 

(a) whether Government propose to 
nationalise the multinational companies in 
the country; 

( b) if so, t he details thereof; and 

(c) jf not, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF 1NANCE (SHRI 
JANARDHANA POOJARY): (a) and 
(c) No, Sir. The operations of foreign 




